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(¢) whether there is any proposal
to open more clinics for leprosy treat-
ment in the State during the Fourth
Plan?

The Minister of Health ang Family
Planning (Dr. Sushila Nayar): (a) and
(b). Yes, the result of the survey is
as under:—
examined—2,247,493.
(ii) Total cases recorded—2¢0,104
(iii) Total cases registered for

treatment—24,235.

(iv) Healthy contacts registered for
further follow-up—69.221,

(i) Persons

(¢) Yes, 40 additional Survey Edu-
cation an{ Treatment Centres are pro-
posed to be established in the State
during the 1st year of the Fourth Plan.

Women Nursing Trainees in Kerala

4570. Shri P. Kunhan: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(a) whather the Government have
received sny representation to increase
the stiperd of the women nursing
trainees in Kerala;

(b) whether Government are aware
that the trainees are unable 10 meet
all expenses with the present amoun!
of Rs. 38 per month: and

(¢) whether Government have any
proposal to increase the amount since
the cost of living is so high?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a) to
(c). The Government of Kerala re-
ceived represcntations and have pas-
sed order; enhancing the wmonthly
stipend given to students being train-
ed as Auxiliary Nurse Midwives from
Rs. 38 to Rs. 50 p.m. with effect from
the 1st January, 1866. General Nursing
trainees have already been getting
stipends ot the rate of Rs, 50 p.m. The
trainees in each of these two courset
are also provided with free accomm=.
dation.
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Settlement of Bling Persons in Kerala

4571. Shri P. Kunhan: Will the
Minister of Planning and Social Wel-
fare be pleased to state:

(a) whether any schemes have been
formulated by Government to settle
the blind persons who are technically
trained in Kerala;

(b) if so, the number of persons
settled so far;

(c) whether Government are aware
that many technically trained blind
men are forced to beg for a living;
and

(d) whether there is any proposal
under consideration to give any finan-
cial assistance as a monthly pension
to such persons as are handicapped
due to blindness?

The Deputy Minister in the Depart-
ment of Social Welfare (Shrimati
Chandrasekhar): (a) to (c). The in-
formation is being collected and will
be laid on the Table of the Sabha as
soon as possible.

(d) The State Goverrment gives a
grant-in-aid not exceeding Rs. 15 p.m.
to destitute physically handicapped
rersons including the blind.

wgray ¥ fearf greemd

4572. st o fvo qfem:  wy
fererr§ sl faremy soft o7 T A P
w4 fe

(%) &1 g &= § f& mgrog
AW A ¥ 11 gy faerd qreerd
wafg (1) w9T nEEd (2) w97
st (3) §9E (4) wox i (5)
o G (6) gRAat (7) gAw
(8) wTT (9) g (10) MrRTAD
W (1) m wfa ¥ fan
wh &

(=) afx g, @ #a;

(w) ¥ aoee 3 9T X
forft arormel W wfefy 8 W



13655 Written Answers VAISAKHA 8, 1888 (SAKA)

(o) =gfa 3 & 38 QF & 7
o § 7

ferat siix fagy Wt (st wowie
) - (F) AR (@), wmErs
& ¥ frafafag ae @ g9%
sy € fafaa wy wr gk § - —

1. WYX ARETEy 5-9—64
2. THE 10-6-65
3. w9x Fuf 18-8-64
4. W9 FAWW (FTGF)  15-1-66
5. ge<qmal 27-4-64
6. AWt 15-4-65
7. WA A2 21-4-64
8. 39 T 17-4-64

THY 6TQ@AAEAR |WUF
Y AT 5 FOT TIT § AfwF 2

() qav (7). F &H G §
ot afmfeq & g § 1 = afc
FrATeY & qfcamor & WY FTer qede
#t vk } forad w0 e e
T A TSy wfawfal ¥ fEr
fawdt FT wEEE & AT &

Central Scholarships for Madras
Students

4573, Shri V. V. Thevar: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(a) whether it is a fact that the stu-
dents of Madras State admitted in the
All India Institute of Medical Sciences
whose guardians, annual income is less
than Rs. 1000 could not avail them-
selves of Central scholarships; and

(b) the basis on which the State
and Central scholarships are awarded
to such students?

The Minister of Health ang Family
Planning (Dr. Sushila Nayar): (a)
There are no scholarships of the Cen-
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tral Government for undergraduate
students at the All India Institute of
Medical Sciences. Post-graduate stu-
dents of the' All India Institute of
Medical Sciences selected for the pur-
pose are awarded Central Govern-
ment and other scholarships subject
to availability, irrespective of the State
to which they belong or the income ot
their parents.

(b) Some scholarships are awarded
by the State Governments to under-
graduate students of the All India
Institute of Medical Sciences. The
selection of such students for grant of
scholarships is made by the State
Governments themselves, to whom the
applications of students are forwarded
by the Institute. Each State Govern-
ment has its own set of rules.

Central scholarships to Post-gradu-
ate students of the Institute are
awarded on the basis of merit.

Cholera Inspectors

4574. Shri Vasudevan Nair: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(a) whether the Kerala Government
have retrenched 41 cholera inspectors
on the 31st March, 1966; and

(b) if so, the reasons therefor?

The Minister of Health ang Family
Planning (Dr. Sushila Nayar): (a)
Yes.

(b) When the National Smallpox
Eradication Programme was wound up
by the State Government on the 28th
February, 1966, certain enumerators
cum-Vaccinators who had long ser-
vice to their credit were rendered
surplus. With a view to providing
employment to these personnel who
had longer service to their credit, 41
of the most junior Cholera Inspectors
who had less service to their credit
were relieveq and these personnel
appointed in their place. The State
Government proposes to re-employ
the retrenched Cholera Inspectors as
and when vacancies arise.





